FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

INTELLICITY BUSINESS PARK PRIVATE LIMITED &

ASCOT PROJECTS PRIVATE LIMITED OPERATING IN
REAL ESTATE SECTOR AT GREATER NOIDA
(Under sub-reguiation (1) of regulation 36A of the Insalvency and Bankrupicy Board
of India (Inscivency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

1. Name of the Corporate Debtor Intellicity Business Park Private Limited
along with PAN/CIN/LLP No. | CIN:U454000L2012PTC 244744 | PAN: AALCATOTSL
‘and

'Ascot Projects Private Limited

| CIN:U45201DL2006PTC 145584 | PAN: AAFCASI1TE
2. Aodress of the registered office | Intellicity Busines Park Private Limited

M-167, Viiaspun, New Dehi-110018 &

| Ascot Projects Private Limited, Plot No. U-155

| First Floor, Upadhayay Block Shakarpur, Opposits

| Laxmi Nagar Metro Station. Gate No. 384, East

Delhn East Delhi Shahdara Delhi- 110092

3 URLVOU wobslla https ﬂ'mielllutycnp m e e e

4. Detais of piace where majority | Greater Noida
_of fixed assels are located |

& Instatied capacty of main NA
producly’ services

6. Quantily & value of main products! | NA
services sold in last financial year

7. Number of employees/ workmen | NIL

8 Further detas ncluding last avaladle Tha detalls can be obtained from the
financal statements (wit scheduies) | RP by maiing to the foliowing id
of o years. bsts of creditors, refevan! | intellicitycirp@gmail.com
dates for subsacuent avents af the
_ process en avaiabie at
g Ehgtoullly for resolution applcants | . httpa.mmclickydrp.ln
under section 25(2)(h) of the
_Codeisavalableat =~ |
10. Las] date for recaipt of expressan | 21-08-2026
. ofinterost N
11 Date of ssue of provisional list of | 26-08-2026
prospactive resolution applicanis |
12 Las! date for submission of | 31-08-2026
_objections fo provisional list '

13- Date of issue of final fist of ' 05-09-2026

_ prospective resolution applicants | v
14 Date of issue of informasion | 08-09-2026

memorandum, evaluation matix |

and request for resolution plan to

 prospective resolution applicants |
15 Last date for submission of | 08-10-2026

resolution pians |
16, Process emad id o submit intellicitycirp@gmail.com

-Expression of interest
Noto: This is e comiinad EON for he Carwma Debtor Wis lmllaty Business Park Prrate Liméad and
M5 Ascot Projects Private Limead in compliancs of e onder deted 24 07 2026 pabdished 8s on
3007 207 inA-37002023, 1A-355 12020, IAL31 32022, IA-S4 282025, IA 337702020 1A-43562020 n
1B-1 TND 2019 IA-T2ND2025, IA-4810ND2005 and IA-S45IND 2025 In 1854 UND2023,

Sd/-

Manoj Kulshrestha

Regn. No.: IBBIIPA-DO3NP-NCOCOS2016-17/10024

Address: 4F-CS-14. Ansal Plaza Mail, Vaishali, Opp Dabur ,

Ghaziabad, Uttar Pradesh, 201010

Date : 06.08.2026 For Intellicity Business Park Privale Limted
_ Place: New Dehhi & Ascot Projects Private Limited |




